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D. Purkayastha, JM 

'This M.A. has been filed by the applicant for restoration of O.A. 
.. ._i 

which was dismissed for default on 5.3.98. 

2.1 	We have heard Id. counsel of both the parties. Ld. counsel for 

the applicant submits that he was prevented 'from appearing in the 

Tribunal by the reasons stated in the application. 

We have considered the submission of the Id. counsel. Therefore, 

the order of dismissal passed by this Tribunal on 5.3.98 is set aside. 

The O.A1 127/97 is restored for hearing accordingly. M.A. 117/98 is 

disposed of. The O.A. will be listed on 13.4.99. 

No order is passed as to costs. 
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